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( i i )  R eported  S u p p l y  op  A du lterat
ed P esticides to  fa r m e r s  i n  W est  
B engal

SHRT RAJ KRISHNA DAWN 
(Burdvvan): Mr. Deputy Speaker,
Sir, sometime back the House was in 
a serious discussion about a rape case- 
Now I would like to draw the atten
tion of the Government to a serious 
subject, which is no less serious than 
a rape case. You w ill find that adul
teration is there in every sphere of 
our lives and the Government is a 
silent spectator. I have got here 
this plant which has died due to the 
rape by the adulterators. This is not 
a mere plant. It is a very important 
vessel to croes the days of our lives. 
Even the pesticide supplied in West 
Bengal is adulterated. Due to adul
teration the farmers face difficulties 
which cause national loss on the one 
hand. On the other hand due to 
financial difficulties the cultivators 
are not able to repay their loans,

which have be*n given to^the
mers by the Government. This plaat 
was collected from a farmer named 
Madan Das, Manjza Kanchan Nagar 
of Burdwan District. It is infected 
by the stem border. It is the scientific 
name of the plant disease. Curative 
measures have been taken by the 
cultivators in due time and in day 
time. But they have got no effect. 
Spraying was done in broad dayhgh 
but it has not had any effect. it is 
very unfortunate for the nation that 
the Price Control Department of the 
Government is doing nothing and 
looking like an inanimate object. The 
pesticide's name is Dimecron. The 
company’s name is CIBA. It is a 
very famous comoany all over «w  
world. The effect is that thousands 
of acres of paddy have been tost 
without any remedy. I draw the 
attention of the Government to this 
serious matter so that they may take 
action regarding this. This affects 
cultivation of paddy and jute not 
only in West Bengal. but a l “he 
country.

(iiil R e t o r t e d  A ca d e m ic  fr e e d o m  i n
U n iv e r s it ie s

DR. S UBR AMANIAM SWAMY
(B o m b a y -N o rth  E a s t ) : Sir, it has 
now become fashionable for some 
dubious intellectuals to raise the 
question of academic freedom in Uni
versities. The newspapers day in and 
day out have statement published of 
people who were originally with them 
end still are with them, who are con
stantly raising, raking up the ques
tion of interference in academic free
dom in the universities.

So, if one scans the names of the 
protesting dons, it becomes easily 
apparent that those who utilised 
political power in the past for naked 
personal advancement and to obtain 
male fide and out-of-tum promotions 
are precisely those who are raising a 
scare of political influence under the 
new Government.


